
 

 

GOVERNMENT OF INDIA 

MINISTRY OF HOME AFFAIRS 

 

RAJYA SABHA 

UNSTARRED QUESTION NO. 3113 

 

TO BE ANSWERED ON THE 20TH AUGUST, 2025/ SRAVANA 29, 1947 (SAKA) 

 

IMPLEMENTATION OF POLICE FORCE MODERNISATION SCHEME IN 

MAHARASHTRA 

 

3113 #  SHRI DHAIRYASHIL MOHAN PATIL: 

 

Will the Minister of Home Affairs be pleased to state:  

 

(a)the total budget allocated and utilised for implementation of Police Force 

Modernisation Scheme (MPF) and upgrading police with new age assault 

rifles in Maharashtra from the year 2020-21; 

 

(b) the results in terms of modernisation of weapons, especially new age 

assault rifles, vehicles, communication equipment and forensic laboratories 

under the scheme; and 

 

(c) whether Government has considered creation of mounted police division 

in the police department for better crowd control during riots? 

 

                                                    ANSWER 

 

MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS 

 

(SHRI NITYANAND RAI) 

 

(a) to (c): ‘Police’ and ‘Public Order’ are State subjects as per the seventh 

Schedule of the Constitution of India. The efforts of the States for equipping 

and modernizing their police forces have been assisted by the Central 

Government under the scheme of “Assistance to States & UTs for 

Modernization of Police (ASUMP)” [erstwhile scheme of Modernization of 

State Police Forces (MPF)].  
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The objective of the scheme is to equip the State/UT police forces 

adequately through development of relevant infrastructure. The focus of the 

scheme is to strengthen police infrastructure at cutting edge level by 

equipping the police stations with the required modern technology, 

weaponry, communication equipment etc. along with construction of police 

stations in all the States/UTs.  

 

Each year, State/UT Governments formulate Action Plans as per their 

requirements and strategic priorities. These Action Plans are considered by 

High Powered Committee (HPC) in the Ministry.  Subsequently, funds are 

released to States/UTs as per the guidelines of the Department of 

Expenditure issued from time to time.  

 

With regard to the State of Maharashtra, the details of budgetary 

allocations, releases and utilization under the ASUMP scheme, from the year 

2020-21 is as under: 

(Rs. in Crore) 

Financial Year Allocations Releases Utilization 

2020-21 47.11 0 - 

2021-22 47.11 0 - 

2022-23 36.24 0.544* 0 

2023-24 18.28 0 - 

2024-25 40.29 0 - 

2025-26 40.69 0 

(as on 

13.08.2025) 

- 
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Note: Where release is less than allocation, the same is on account of 

non-submission of Utilization Certificates (UCs) and non-compliance to 

relevant guidelines issued by the Department of Expenditure from time 

to time. The State Government of Maharashtra has high unspent 

balances, as a result, the State was not eligible for release of funds 

for these years at a stretch as per the guidelines for release of funds 

under Centrally Sponsored Schemes to State Governments, issued by 

the Department of Expenditure. As on date, the State Government of 

Maharashtra has unspent balances (Central Share + State Share) of Rs 

133.28 crore. 

 

* Rs. 0.544 Crore was released to the Maharashtra as a special grant 

under the HM Contingency reserve for implementation of National 

Cybercrime Helpline number 1930 setup in the State. 

 

Modernization of police forces is an ongoing and continuous process. 

It is the responsibility of the State Governments to maintain law and order, 

it is expected that State police forces shall be better equipped with 

assistance given to the States by the Central Government. 

 

Further, with regard to creation of Mounted Police Division in the 

Police Department for better crowd control during riots, it is informed that 

the subject matter comes under the purview of the State Government. 

****** 


